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MON'BLE SH. S.R.AD!G

3E . VICE CHA!IRMANM (A}
HON’BLE SH. KULDIP SI

NGH , MEMBER (I

CP_NO. 682/2001 IN OA NO. 1467/2000

Smt. Natho Dev:

Widow of tate Sh. Khem Chand
Ex-Washerwomer: (Dhobi)

Rai Kumari Amrit Kaur College of Nursing,
tajpat Nagar, JVN De'lhi-24.

CP NO. 686/2001 !N OA NO. 1488/2000C

Sh. Hira Lal

Son of Late Sh. Mathi Ram
Ex-Washerwomen (Dhobi)
Raj Kumar: Amrit Xaur Co!lege of Nursing,
Lajpat Nagar, New Delhi-24.
(None ).
Versus
| Dr. S.P.Aggarwal,
Directcr Genera! of Health Services,
Ministry of Health & Family Welfare,
4th Flcor, "A" Wing, Nirman Bhavan
New Dethi-11.
2. Dr. (Mrs.) Bandana Bhattacharya
2,
Pr|ncupal: Raj Kumari Amrit Haur Ccllege of MNursing
Lajpat Nagar,
New Delthi-24.
{8y Advoccate: Sh. NS Mehtad
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ka. If app!icants have any further grievance in this regard it
is open to them to agitate the same separately in acccrdance
with rulcs through appropriate proceedings, if sc advised.
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( KULDIP SINGH ) ( $.R. ADIG )
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